THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
JITIN PRASADA): After taking into account the recent increases made in the retall pricss of the four
sengitive petraleum products; namely Petral, Diesel, Domestic LPG and PD3 Kerosene, the under-
recoveries of the Public Sector Gil Marketing Companies (OMCs) on the sale of these petroleum
products have been estimated at gbhout Rs.53,000 crore during 2010-11, assuming an annual average

price of the Indian Basket of crude cil at § 75 per barrel.

(b)) to (&) To compensate the under-recoveries incurred by the Public Sector Gil Marketing
Companies (OMCe) on the sale of the four sengitive petraleum products, the Government has been
following & Burden Sharing Mechaniem to ensure that the under-recoveries are equitably shared by
all the stakehalders; viz, the Government, the Public Sector Ol Companies and the consumers, in

the fallowing manner:

. Government through issue of Oll Bonds/Cash Subsidy;

. Public Sector Upstream oll companies through price discounts to OMCs ;
. OMGCs to bear a portion of the under-recoveries; and
. Consumers to bear minimal price increases.

The OMCs had incurred under-recoveries of Re.46,067 crore on the =ale of the sensitive
petroleun products during the year 2009-10. Under the burden sharing mechanism, during the year
2009-10, the under-recoveries of Rs. 14,430 crore an Petrol and Diesel were compensated by the
Public Sector Upstream Ol Companies. The Government has also approved cash assistance of
Ra.26,000 crore towards the under recoveries, out of which Re. 12,000 crore have been released to

the OMCs. The balance under-recovery of Rs. 5,621 crore wag borne by the OMCs.

For the first quarter of 2010-11, aut of the total under-recovery of Re.20,072 crore an the sale
of four sensitive petroleum products f.e. Petral (up to 25th June, 20107, Diesel, PDS Kerosene and
Domestic LPG, I/3rd under-recoveries amounting to Re.6.691 crore have been compersated by the
Public Sector Upstream Cil Companies to the OMCs under the burden sharing mechanism. The
burden sharing mechanism far 2010-11 Is to be finalized by Ministry of Petroleum and Natural Gas in

consultation with the Miristry of Finance.
Complaintg against LPG distributors

1248, SHRI SATYAVRAT CHATURVEDI: Will the Minister of PETROLEUM AND NATURAL GAS

be pleased to state:

F#Onginal notice of the guestion was received in Hindi.
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(a) whether it iz a fact that mcst of the LPG dealers in Delhi do not book cylinder within 21

days from the date of last delivery from them;
(b)Y  if so, the reascns therefor;

(23 whether the Ministry also received complaints from many Members of Parliament that
some LPG dealers especially the LPG dealers at Rani Jhansi Road, Delhi demand address proof from

their customers time and again;and
{d) ifso, the action being taken against such dealers who harass their consumers?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
JITIN PRASADAY: (&) and (b) Public Sector Ol Marketing Companies (OMCs) do ot have any
supply congtraints and PG supplies to distributors are being made by the OMCs in accordance with
the geruine demand of customers registered with the LPG distributars. There are no restrictions

impased ar time limit fixed for refill booking by the customers.

For abtaining refill cylinders, customers uged to register their requests, either through
telephone or through a personal vigit to the LPG distributor. Customers can now do their refill
booking directly with the cancerned OMCs through Short Messaging Service (SMS) booking and
Interactive Yaoice Response System (IVRS) booking. These system accept request for refil booking

as and when done by the customers.

(¢ and () Shri Motilal Vora, Hon'ble Member of Pariiament (Rajva Sabha) has, vide his
letter dated 24.06.2010, written to the Minister of Petroleum and Natural Gas, forwarding therewith a
complaint of Shri Jagdish Pragad, resident of Paharganj, New Delhi. Shri Jagdish Prasad in hig
complaint has alleged that he is being harassed by M/s. Deepti Enterprises, Rani Jhansi Road, New
Delhi. He has stated that booking of refill is done only after 21 days of earlier delivery, an enguiry it is
informed that delivery boy had gorne to his house but it was locked and asking for residence proaof

atc.

Shri Jagdish Prasad has also stated in his complaint that he is living alone and is generally nat
avallable between @ AM. 106 P.M.

Complaint has been looked into by 1OC. It ig found that refill could not be delivered at the
resiclence of the consumer despite several attempts due to house being found locked. The distributor
had asked the complainant for address proof to verify that the customer was still residing at the given

address.
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To mitigate the problems of such consumers, the Government have recently launched a

scheme under which & consumer can opt/indicate his desired day/time for taking delivery of the refill.

The consumer has been advised to avall benefit of this scheme and get the delivery of LPG
refill at his desired day/time.

Discount on purchase of high speed diesel to Indian railways

247, SHRI NAND KUMAR SAl: Will the Minister of PETROLEUM AND NATURAL GAS be

pleased o state:

(a) whether the oil marketing companies (CMCs) give any discount for purchase of high

speed diesel by the Indian Railways;
(b) ifso, the detalls in this regard;

(c)  the details of diesel procured by Indian Railways during 2007-08, 2008-02 and 2009-10;

and

(d) the reasons far extending discount by the OMCs to the Railways especially when they

are running in loss due to sale of petroleum products 7

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
JITIN PRASADAY: (&) and (b)) Public Sector Ol Marketing Companies (OMCs) give discount of
Re.300/- per Kilo Litre for purchase of High Speed Diesel (HSD) to Indian Railways. Discount has
been given against a rate contract placed by Railway Board from 01.01.2009 and is continued as per

renewal of the rate contract.

(2} The details of diesel procured by Indian Railways from OMCs during the last three years

are given below:

Year Quantity (Thousand KL)
2007-08 2457
2008-07 2683
2009-10 2699
Total 7733

(d) Discounts are offered for protection of volume in averall business interest. Further,

OMOCs save on distribution costs in the case of direct sales.
Review on sthanol pricing policy

250, SHRI SANJAY RALUT: Wil the Minister of PETROLEUM AND NATURAL GAS be pleased

to state:
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